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[re—rr e ational Private Li = = 1
Date of commencement of CIRP: 10.11 2022
[ List of Creditors as om: 30-11-2002

(Amount in?)
|Catrpory of stake hoids y of ck dued |summary of claims admitted Amountof  |Amount of [Amount of |Derails in 1lmi,!ay
Mo. contingent  |chaims claimes A
belaims ' d ander
No.ofclaims  |Amount No. of daims  [Amount verification
1  |Secured finandial creditors 1
belonging to any diass of
|creditors
2 |Unsecured financial editors 2
belonging to any class of
joeditors
3 financial creditors 1 210,636,295 1 210,636,895 3 (Amount Provisianaly
other than [Adrmitted subject to the
Mmm verification of the Books
to any class of Accounts of CD
of creditors)
4 [Unsecured finandal ceditors 4
({other than
ial creditors belonging
[to any class
of creditars)
5 |Operational ceditors 5
(Workmen)
6 |Operational creditors 6
(Employees)
7 3 oeditors 1 824,181 1 7 {Amount Provisionaly
(Gavernment Dues) IAdmitted subject to the
verification of the Books
#  |Operational creditors {other 7 70,399,357 7 65,424,404} 4,974,953 8 Amount Provisionaly
than Workmen, Emplayees




p——

[~ to any dass of ceditors)
|
F. Nameof  |Detsils of chalm rocchved i A A A rﬁmrq
No.  |creditor of any | of cdaim | of daim
Date of ot cam | muoml | sot | onder
ddues, that| admitted | verificatio
ey be n
o off
TG Bk 2112022 | Zi0,55655%] Ti0753% FolSeced [ NA 2 C Armount
Provisionally
Admmitted
fsubject to
verification of
of
muwm
[rotal 210,636,895 2 |
™ 3 e N —— —— — e e i —r——
— e = e e
Date of commencement of CIRP: 10,11 2022
- = _ Unofomdtusoonteer 000 000000 o - !
IList of operational creditors {Government Dues) {Amountin?) | [ | ' i 3]
ﬁ‘ of Claimant Details of clabm Deetails of I A A , iFamy
recohved im ot lofany | of claim of claim
admitted | i not  |under
Dep G Dateof  |A C of [Whether [%ofvoting |tclsim  |dues, that| sdmitted |vesificatio
receipt  |daimed [ofclaim |daim Related in may be n
ladmitted Party? " et off
1 [HVAT/GST |Ewcse & Taxation [23.112022 m.n_tqa?m T.I-nn'ed INe W E 5
G5T (Officer-cum-
|Assessing
| Authority, Ward
iﬂl.&vw
Total %24,181]8,24,181 - i




| T Nameofthe delitor: Foremast International Privare Limited =5
| Diate of commencement of CHP- 10.1
= List of creditoes as om: 30.11.2022 . . —
lmdwmm_m.-— : nd G Dues) {Amount in 7)
|Maamne of creditor Detalls of daim received Detalls of clalm admitred Amoun [A A of |Remnarkes, if any
tof  lofany of ck
lDII!l" | Amount of of A A lllnuhs % of g not  lunder
|« baimned d ng jent jdhucs, that |ad tfication
ladmitred by by Party?  |sh clalm  [may be d
[security (coC iser off
1[5 Manmaya 24112002 | 14674271 14,007, red . 5 No of - - 5 Provisionaly
extiles Private mitted subject to the
rmited of the Books of
A of CD
2 Real Estate 123112022 | 22,442,398, 21,872 865 = No o - - 568,533 Amount Provisionaly
Advisory LLP Admitted subject to the
verification of the Books of
Accounts of €O
3 |Continental 22112022 486,687 486, nsecured - - No - - Amount Previsionaly
Carriers Private (Admitted subject to the
verification of the Books of
Accounts of CD
4 Logistics 24112002 134,062 134,062 - ™ of - qhnonwwkmﬂy
Private Limied (Admitted subject to the
verification of the Books of
Acoounts of CD
5 |ANCEniwCraft  [24.11 2022 18,357.617] 17,9699 = - L o - = mﬂ!hwm'mﬁhm
6 Embroidery 12022 | 3955, 3,465,956 = - Mo -
L
7 |Asay n Company ru.umz s,m,:lsq 7,397,100{Unsecured - = Mo -
Total 70,399.35 - - - o -




